
SECTION IV
IN THE SUPREME COURT OF INDIA

CIVIL APPELLATE JURISDICTION

INTERLOCUTARY APPLICATION NO. 7 OF 2016
(Application for permission to file Impleadment)

WITH
 INTERLOCUTARY APPLICATION NO.     OF 2016

(Application for Modification)
WITH

 INTERLOCUTARY APPLICATION NO.     OF 2016
(Application for exemption from filing Official Translation)

IN
CIVIL  APPEAL  NO. 4437 OF 2009

M. P. State Road Transport Corp.                                                                               ....Appellant
VERSUS

Manoj Kumar & Anr.                                                                                               ....Respondents

OFFICE REPORT IN DISPOSED OF MATTER

The instant appeal alongwith connected matters was allowed vide this Court's order dated

29.08.2016 {Reportable in 2016 (8) Scale 292}.

It  is  submitted that  Mr.  Prashant  Kumar,  Advocate  has  on  09.09.2016 filed  an

application  for  permission  to  file  impleadment  alongwith  Vakalatnama/memo  of

appearance on behalf of applicants to implead them as party respondents.  The application

has been registered as I.A. No. 7 and placed with appeal paperbooks.

Mr.  Prashant  Kumar,  Advocate  has  also  on  09.09.2016  filed  an  application  for

modification of this Court's order dated 29.08.2016 alongwith application for  exemption

from filing  Official  Translation  and  the  same  as  unregistered  are  placed  with  appeal

paperbooks.

The applications above mentioned are listed before the Hon'ble Court with this

Office Report for orders.

Dated this the 29th day of September, 2016.

      Sd/-
ASSISTANT REGISTRAR



Copy to:

1. Mr. Saurabh Mishra (Advocate) A-89, LGF, Defence Colony, New Delhi
2. Mr.  B.S.  Banthia  (Advocate) 501,  Nirmal  Tower,  26,  Barahkhamba  Road,

Connaught Place, New Delhi
3. Mr. Sanjay K. Agarwal (Advocate) Feroz Shah Road,  404, Silver Arch Building,

New Delhi
4. Mr. Ashok Mathur (Advocate) A-13, DDA Flats, Saket, New Delhi-17
5. Mr. Mohd. Irshad Hanif (Advocate) A-1/204, Taj Enclave, Geeta Colony, Delhi-31
6. Mr.  Anoop  Srivastava  (Advocate) B-15,  Sahyog  Apptt.,  Sector-9,  Vasundhara,

Ghaziabad, U.P.
7. Ms.  Nidhi  (Advocate)  113  Lawyer's  Chamber,  Supreme  Court  of  India,  New

Delhi-110 001
8. Mr. T. G. Narayanan Nair (Advocate) 100, North Avenue, New Delhi-01
9. Mr. Vikrant Singh Bais (Advocate) B-91, Sector-14, Noida, U.P.
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